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Criminal Appeal No(s).2255/2010

PREM CHAND                                         Appellant(s)

                                VERSUS

STATE OF HARYANA                                   Respondent(s)

Date : 16-07-2020 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE N.V. RAMANA
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE KRISHNA MURARI

For Appellant(s) Ms. Vidisha Swarup, Adv.
Mr. Neelmani Pant, Adv.

                    Mr. Ajay Kumar, AOR
                   
For Respondent(s) Ms. Alka Aggarwal, Adv.
                    Dr. Monika Gusain, AOR                    

          UPON hearing the counsel the Court made the following
                             O R D E R

The Court is convened through Video Conferencing.

Heard learned counsel for the parties at length.

Arguments concluded.

Judgment reserved.

(SATISH KUMAR YADAV)                          (RAJ RANI NEGI)
     AR-CUM-PS                               ASSISTANT REGISTRAR
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